
THE MINIsrrttta OF STATE IN 
THS MINISftY OF KOME AFFAIRS 
(SHlU YOGENDRA MAKWANA): 

(a) Yes, Sir. 
According to the repo'rts received 

from the G'overnment of Bihar, the 
following are the number of crimes 
committed on members of th~ 
Scheduled Castes and Scheduled 
Tribes in BIhar from August 197" io 
January 1980: 

Scheduled Caster Scheduled Trihes 
18 4 

2. Violence Jesultjn~ 
]n grievous hurt 87 6 

3· Rape 37 12 

4· Arson I 43 q 
5 Otht"T IPC ca.'Jes 653 SQ 

Some of these cases VJhich took place 
during the period from August 1979 
are listed below: 

(1) Alleged a!rocities including 
Killing o'f Scheduled Castes by 
the musclemen of th~ Mahant 
of Bodh Gaya again~t the 
backgr::>und of alleged ille~al 

occupation of large extent of 
farm lands by the Mahant and 
his men. 

(2) Alleged mur-ier nF n Srheduled 
Caste leader and harasbment 
of others in village Chakwal, 
Police Station Barauni, Dis-
tric Begusarai. 

(3) Dispossession of land and in-
discriminate firing bv caste 
Hindus on members of Sche~ 
duled Castes in Vina~e Sari, 
Police Station Warish Nagar, 
District Samastipur. 

(4) Alleged atrocities 011 Sc heduled 
Castes in the villages of Dis-
tricts of Begusarai and Mon-
ghyr in connivance with the 
police and alleged murder of 
Shri Tribani Paswan by 1he 
police. 

(5) AtroctiH:ies committed on 
members of other weaker sec-
tions in Parasbigha. 

(8) Atrocities on members of 
Scheduled Castes in Village 
Pipra. 

(1) Setting fire to the hous~ of one 
Shrl Bilat Patntvan in village 

Maniehouk District Sitamarhi, 
resulting in the death o'f Shri 
Paswan's wife and daughter. 

(8) Rape of a minor Scheduled 
Caste girl in village Bhadri in 
police stations Silao. 

The above cases ate beIng pursued 
with the Government of Bihar. 

(h) Government of India feel the 
deepest concern about these atrocities 
and are anxious to put an end to· 
them. I have written bpecially to the 
Chief Ministers, Governors and Lt. 
Governors of States and Union Terri-
tories, where crimes against Scheduled 
Castes have been occurring, to convey 
OUr concern and anxiety. Based on 
an analysis of the commOn sccio-eco-
omic factors in which Inany of these 
crimes are rooted, compreheasive 
guidelines of precautionary and pre-
ventive, punitive, and rehabi1Jtative 
measures to be taken for effective;y 
dealing wi!h the crin'les against 
members of Scheduled Castes, have 
beoT} communioated to the State 
Government with thls letter. 
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I.A.F. Plane Crash in Agra on !3-Z-88 

"'27. SHRI D. P. JADEJA: 
SHRI AHMED M. PATEL: 

Will the Minister of DEFENCm Ite 
pleased to state: 

(a) whether any enquiry has been 
conducted into the air crash of I.A.F. 
Plane On 23rd February, 1980 in which 
46 Defence men were kiUed in Agra; 

I 

(b) if so, what are the findings of the 
Enquiry Commission; and 

Cc) the total amount of ~o~peftsa
tion paid to th~ next of kin (Jf the 
dead and injured pe1"lons? 




